
  
  

 

   
 

   
 

        
      

      

   

         

 

 

   

 
   

   

   

 

 



1

2.

-2-

ORDER

C.P. No. 11 /241(1)/NCLT/MB/MAH /2016
C.P . No. 32 I 241.242,244.246 I NCLT I MB I ]i AH I 2OLl

The Learned Representatives of both the sides are present.

Report of the valuer is awaited. By consent adjourned to Ol.1-2,2OLl

Bhaskara'Fantu la Mohan
Member (Judicial)
10.10.2017
ah

M.K. Shrawat
Member (Judicial)
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